
THE GAU HATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND,

NO,HC.Vrr-76/1998/

Shri Kaushik Kumar Sharma,
Joint Registrar (Vigilance),
Gauhati High Court,
Gu wa h ati

Shri Ohrupad KashyaP Das,

District & Sessions Judge,
Hailakandi /1 f\

Dated Guwahati, the l--
A

MEZORA',I A D lntrnAcxt emorsx;

43 oit A

From

To,

Su b:-

Ref:-

September,2021.

Restdcted holiday'

No. rHD.-1l202 1/ 1 O I 4207 dated 18.09.2021

Sir,

with reference to the above, I am directed to inform you that you

have been granted rcstricd holiday on 16'09'2021'

Yours faithfullY,

sa]-

JT.REGISTRAR (VIGILANCE)

Memo No.Hc.vu-76lsst li3o r lA, dated 2o' 1' a'a L
Copy to

Jt. le Project Manager, Gauhati High Court'

A \
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,T.REGTSTRAR (VTGILANCE)

w


